
05.02.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 11              
HON'BLE DR. JUSTICE S.MURALIDHAR

AT 2.15 P.M.
1.CONT.CAS(C) 61/2013 D.D.INDUSTRIES LIMITED & ORS. AKSHAY MAKHIJA

VS. SANJAY GAMBHIR & ORS. LIZA M.BARUAH
K.DATTA
MANISH SRIVASTAVA
DIGGAJ PATHAK

2.  CO.A(SB) 100/2012      SANJAY GAMBHIR AND ORS       DIGGAJ PATHAK, MANISH SRIVASTAVA   
          Vs. D D INDUSTRIES LTD K DUTTA, LIZA M. BARUAH,  & 

 ORS                             AKSHAY MAKHIJA
                                                                    
 

COURT NO.8           
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 12730/2005 ABC JAYSHREE SATPUTE
   CM APP.9505/2005 VS. COMMISSIONER OF POLICE ANJUM JAVE
   CM APP.13315/2005 & ORS. A.J.BHAMBHANI,
   CM APP.12222/2007 APURV,S.D.SALWAN

COURT NO.31      
EXTENSION BLOCK (FIRST FLOOR)               
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 323/1999 SUBHASH & ANR. K.B. ANDLEY 

VS. STATE M.L. YADAV
PRAYANKI KR. SHARMA
M.N.DUDEJA

2. CRL.M.A 18898/2010 SURJEET SINGH A.J. BHABHANI
   IN CRL.A 376//2001 VS. STATE NISHA BHAMBHANI

LAKSHITA SETHI
M.N.DUDEJA

3. CRL.A.917/2011 VIKAS L.K.VERMA
VS. STATE & ORS DINKAR VERMA

M.N.DUDEJA
4. CRL.A.1055/2011 NANAK & ORS. ASHOK MAHIPAL

VS. STATE M.N.DUDEJA
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05.02.2013                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 6   
HON'BLE MS. JUSTICE  REVA KHETRAPAL 

1.  CS(OS) 2107/2006          MACLEODS PHARMACEUTICALS     M/S K.J. JOHN AND CO.,C.M.   
                              LIMITED                      OBEROI,S.K. BANSAL,J.        
                              Vs. PROCARE LABORATORIES     BOSE,SUREKHA RAMAN,DEEPAK    
                              PRIVATE LIMITED              GOEL                         
  
2.  CS(OS) 103/2008           MICROSOFT CORPORATION AND ANR. ANAND AND ANAND,SHANTANU     
                Vs. MR. SANJAY LANGAR AND ANR SAHAY,NISHANT  BORA          

NISCHAL ANAND
****

COURT NO.  35 
HON'BLE MR. JUSTICE KAILASH GAMBHIR

    FOR PRONOUNCEMENT AT 2.15 P.M.

1.  O.A. 19/2011              RAHUL GUPTA & ORS.             JASMEET SINGH,RAJESH         
    In CS(OS) 1098/2008       Vs. MRS. KANCHAN SURAJ       KUMAR,RENU                   
                              PARKASH KHANNA  AND ANR.     VERMA,S.S.AHLUWALIA          

VATSALA SINGH,M.K. SINGH,
APS AHLUWALIA

  
2.  I.A. 17986/2011           BARUN KUMAR  NAHAR           PRACHI VASHIHST,MEDHANSHU    
    In CS(OS) 2795/2011       Vs. PARUL NAHAR AND ANR      TRIPATHI,MANOJ,INTELLECTIVE
                                                           LAW OFFICES, AMIT SIBAL

GEETA LUTHRA,S.K. ARORA,
ATIN RASTOGI, GAUTAM BAJAJ

*****
                        COURT NO.19  (OS-B)
                        HON'BLE MR. JUSTICE M. L. MEHTA
      AT 2.15 P.M
19. CS(OS) 2075/2000          MRS.INDIRA SONTI             TARIQUE SIDDIQUI,                
    CCP(O) 21/2002            Vs. MR. S.M.SONTI  AND ANR.  RAKSHAN AHMED,      
                                                  AF+      ADITYA GAUR,          
                                                           G. TUSHAR RAO
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